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(b) The position s as follows: ter objected to the former using the railway
telephone for a private purpose. Both
sustained minor injuries. A case ul

Year No.of ~ No.of G53|186323 IPC was registered by the
working  perscns X g R
coel employed Government Railway Police against the
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conducted to explore the mineral wealth of q qAT FTAT WAT (2) fardler &
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(b) if so, what are the results? t [ROUTE FOR TRANSPORTATION OF COAL
FROM SINGRAULI TO WESTERN INDIA

146. SHrR1 GURUDEV GUPTA: Will thp
Minister of RAILWAYS be pleased to state

THE MINISTER oF STEEL AND MINES
(SHRIN. SANJIVA REDDY): (a) Yes, Sir.

(b) As a result of the survey carried out, which of the routes (i) Singrauli to Lilitpur
workable deposits of china clays, and Bina, via Seedhi, Rewa, Satna, Panna,
limestone, ilmenite and glass sandls have Chhattarpur, Teekamgarh or (ii) Singrauli to
been located so far in Kerala Occurrences Katni and Bina via Shahdol ig shorter for the
of graphite, gold, peat, iron ores, etc. have transportation of coal from Singrauli to
also been recorded. Western India?]

T Ay | Tt (ot e )
forder & ofsw Wi &1 Fmen
qoa & o oy oy s geedy s @)

ATTEMPTED PILFERING OF GOODS BY
G.R.P. CONSTABLES

145. Suri P. L. KUREEL URF. TALIB:

Will the Minister of RAILWAYS be pleased 2 a7 Tardelt & 21 aF wsEr 7%
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correct position is that an altercation took F TET g s AT A9y srEy 97

place between the Asstt. Sub-Inspector - . ~ 3
Government Railway Police, Simla and the i T w1 AT WA Oy )

Parcel Clerk, on 2nd July 1965, when the lat-
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